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“ROURTEENTH KERALA LEGISLATIVE ASSEMBLY
Seventh Session
BULLETIN—PART I
{ Brief Record of Proceedings )
Wednesday, August 16, 2017
No. 85

The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions:

Four questions in the list of questions posted for the day were answered orally.
Correction of answer to Starred Question !

Statement correcting answer and the comected answer to Starred
Question No,454 dated 17-5-2017 of the Fifth session of the
Fourteenth Kerala Legislative Assembly was laid on the table by
Shri Pinarayi Vijayan, the Chief Minister.

Adjournment Motion:

After hearing the Minister for Health and Social Justice, the Speaker
withheld consent to the moving of an adjournment motion given notice of
by Shri V. D. Satheesan and two other Members regarding the serious
situation reported to have arisen consequent on the delay in admission
procedure to M. B. B. 8 course in Self Financing Medical Colleges and the
vagueness in fee structure consequent on the Supreme Court Verdict.

In protest against the attitude of the Government in this matter the
Members belonging to Kerala Congress (M) and B.J.P staged a walk-out.

{The Members belonging to the rest of the oppesition moved into the
well of the House raising slogans and continued trying to disrupt the
proceedings of the House.)
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Calling Attention;

{H Shri K. Krishnankutty cafled the attention of the Chief Minister to
the influence of weakened South West Monsoon on the Agricultural
Sector and drinking water availability in the State. The Chief

Minister made a statement thereto,

() Shri Mons Joseph calle_d the attention of the Minister for
Agriculture (o the necessity to increase the benefits of Rubber
Production Incentive Scheme. to solve the financial difficulties
being faced by Rubber farmers in the State. The Minister made

a statement thereto,

[ Amidst the protest by the opposition, the Speaker suspended the matters to

be raised under Rule 304 and proceeded to the next business, ]
Presentation of Report:

The Periodicai Report of the Subject Committee-IX for the year ended March 31,
2017 was presented.

Financial Business:

Dr. T. M. Thomas Isaac, Minister for Finance and Coir laid on the table the

Supplementary Financial Statement in the Budget for the Financial Year 2017-2018,
Legislative Business:

Shri Ramachandran Kadannappalli, Minister for Ports, Museums and
Archaeology introduced the Kerala Maritime Board Bill, 2017 and moved that the

Bill be referred to Subject Committee. Shri James Mathew moved an amendment
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that the Bill be referred to a Select Committee. There was no discussion. The
amendment moved was withdrawn by the leave of the House. Then the Bill was

referred to Subject Committee V -Works, Transport, and Communication,

The House adjourned at 10.45 am to meet again at 8.30 am. on Thursday,
August 17, 2017,

V. K. BABU PRAKASH,
Secretary.




